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'BANGALOKE _BENCH

Second Floor,
Commercial Complex,
Indiranagar,
Bangalore-560 038,

Dated:~ 18 ADR 7()94

APPLICAT IO NUMBER: 865 of 1993,
APPLICANTS: RESFONDENTS:
Sri.R.S.Kulkarni v/s. Superintendent of Post Offices,Gadag

To. : and Others.

1. Dr.#.S.Nagaraja,Advocate,No.1ll,Second Ploor,'
: First Cross,Sujatha Complex,Gandhinagar,
Bangealore-9.

2. The Post Master General
North Karnataka Region,
Dharwad-580001. represented b
The Asstt.Post Master General¥staff),
Karnataka Circle,Bangalore-l.

3  Sri.G.Shanthappa,Addl.gentral Govt.
Strng.Counsel,High Court Bldg,
Ezngalore=-l1.

Subject:~ Forwarding sf copies of the Order

Central‘administ“

. S Passed b
Tative Tribunal,B Y the

angalore.
Please find enclosed herewi
STAY ORDER/INTERIM ORDER/, passed by
mentioned application(s) on
Tysared o o

84 \AY -
ﬁaﬁ D(C, ‘ §;;:.€;5;{?A*U\Qm/

vy DEPUTY REGISTRAR/S
JUDICIAL BRANGHES L

th a copy of the ORDER/

this Tribunal in the above
29th March, 1994,
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CENTRAL ADMINISTRATIVE TRIBULAL,
BANGALORE BENCH,

ORIGINAL APPLICATION NO. 865/93
TUESDAY, THE 29TH DAY OF MARCH, 1994

Shri V., Ramakrishnan

Member (a)

'Shri A.N, Vujjanaradhya .

LR )

Shri R.S. ¥ulkarni,
Aged 52 years,

S/0 Shri S.R. Kulkarni,
P & T Quarters, C-3,
Gadag - 582 101 ese Applicant

( By Advocate Dr. M.S. Nagaraja )

Vs.

The Superintendent of Post Offices,
Gadag Division,

Gadayg,

Dharward District.

The Director of Postal Services,
Office of the Post Master General,
North Karnataka Region,

Dharwad - 580 001.

Post Master General,
North Karnataka Region,
Dharwad - 580001.

Union of India

represanted by _

Secretary to Government,
Ministry of Communicstions,
Department of Posts,

Member (J)

New D=2lhi - 110 001. ‘ ..+ Responients

( By Advocate Srri g..Shanthappa ) . .,

Standing Counsel for Central Govt.)

M

Bhri V. Ramakrishnan
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L é‘&_ We heve heard Dr. M.S. Yagaraja, l=zarn=? counsel
Y . L 2N

ﬁ ghe aoplicant and 3hri . ,G. Shanthappa . for the
¥
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respondents. Dr. ﬁagaraja submits that the apnlicant

will be filing a révision petition to the department, )
i _

We find that the aﬁplicant had filed an appeal as at

Anhexure A-5 dated§22.4.92 against the order of the

disciplinary authq%ity which was rejected by the

appellate authori@y by an order dated 30,6.93 as at

Arnexure A-6. As!the applicant wants tc file a revi-

1
i

sion petition, hejshould do so within six wseks from
1

the date of rebeibt of a wpy of this order and the
|

department will QESpose of the same on merits within

three mornths fro# the date of receipt of such petition.

t

Dr. Nagarajé further submits that the applicant is
continuing in th% government accommodat.ion aﬁd he may
be permitte3d to }etain the same till the disposal of
revision petitiQ%. subjact to payment of usual rent

1
as per rules. ‘The request is reasonable and the

;
department will jnot eviet the applicant till the

i
T

disposal of thefrevision petition.

With the above obszrvations, this case is finally
|

disposed of wigb no order as to costs.
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( A.N. Vujjanatadhva ) ( V. Ramakrishnan )
Member (J? Mamber (&)
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CENTRA 40 S ISTRATIVE TRIBUNAL
® | A06RE_EENGH
Second Floor,
Commercial Complex,
Indiranagar,
BANCALCORE~ 560 038,
Pated: T OCT 1994
Miscellaneous AFPLICAT ION NO:438 of 1994 in 0.A.NO.865 of 1993.
APPLICANTS ;- Sri.R.S.Kulkarni
V/S.
RES PONDENTS ;- Superintendent of Post Offices,Gadag and Others.
Te

1. Dr.M.S.Nagaraja,Advocate,
No.ll,First Floor,Pir§t Cross,
Sujatha Compbdex,Gandhinagar,
Bangalore-560009,

2. Sri.G.Shanthappa,
Additional Central Government L
Standing Counsel,High Court Building,
Bangalore~560 001,
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Suhject ;~ Uoiwarding nf ce

Pies of the Order-~
Central Administ

rative Tribunal,B;

Please find enclaseq herewith a3 copy of the ORDER/
STAY ORDER/INTERIM ORDER/ passed b

Y this Tribunal in the above
mentioned application(s) op

——30=09=94 .
Tesueel sav

ol g .

Passed by the
ngalara,

Pt { REGISTRAR
" "JUDICIAL BRANCHES, -
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e In the Central Administrative Tribunal
Bangalore Bench
Bangalore
Application No.dCES ormmsmenof 1992
ORDER SHEET (contd) 9&865!2
Date Office Notes ‘ Orders of Tribunal
[}
ORDERS ON PA_438/94
Ped] vr (ma)/_anv_(r0)
30.5,94
Heard Shri G. Shanthappa in mA
438/94 seeking extension of time by four
. months from 9,6.94 due to shbrtage of
statf and other problems., We notice that
that there is & delay in seeking extension
of time and no MA for the same has been
filedfor condénation of delay. Dr. M,S.
Nagaraja has no objection in condoning the
delay. Hence, time is extended tor two
; months from today. Accordingly MA A38/94
is disposed of.
u
<A
el St
' HoL 493
° :
” m_ﬁ_m) m(A)
B Le Ny S e pY
o h xi TRUE
R MY
N b =
‘ )< i Sectio e o f lf
Ma;a%‘l & i/ ive Tribunal

¥ Central Adfinist
.//?«J / Bangalore Bench
A Bangalore

' . ex;f‘, {._\,0 5
O




